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Will the Minister of RAILWAYS
me pleascd to state :

+ Ya) the broad principle followed in
‘categorising Railway employees as
Essential and Non-essential; and

(b) what are the privileges specially
granted to the Essential Categories which
are denied to the non-essential catego-
ries ?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA) : (a)
and (b). Only in the matter of allotment
of Railway quarters, Railway employees
have been classified as “essential” and
“non-essential”.  “‘Essential” employees
are those who are liable to be called to
duty at any hour of the day or night.

No firm principles have been or can
be formulated for uniform application
on the Railways for classification of staff
as ‘“essential” and ‘“non-essential”, since
varying local conditions have to be taken
into account and the Railway Adminis-
trations have bcen given powers t0
classify the staff in the two categories
according to requirements,

The “essential” staff are given about
70% of the Railway quarters that are
available for allotment at any station.

Railway employees have not been
classified as “essential” or ‘“non-essential”
for any other purpose.

PRICE OF INDIAN TEA IN INTERNATIONAL
MARKETS

*856. SHRI SRINIBAS MISRA :
Will the Minister of COMMERCE be
pleased to state :

(a) whether it is a fact that the price
of Indian tea has fallen in the inter-
national markets after the devaluation
of Ceylonese rupee;

(b) whether Indian tea is also being
sold at a price below the cost of pro-
duction in some foreign countries;

(c) if so, the reasons therefor; and

(d) the steps Government propose to
take to remedy the situation ?

“THE DEPUTY-MINISTER IN THE
MINISTRY OF COMMERCE (SHRI

CHAITRA 6, 1890 (S4K4)

Written Answers 3200
MOHD. SHAFI QURESHI): (a)
Prices of tea have been gradually falling
in the international market during the
last five years and Indian tea is no ex-
ception to this decliming trend; it is,
however, too ecarly to assess the impact
of Ceylonese devaluation on the prices
of Indian tea.

(b) Not so far as Government
aware, Sir.

are

(c) Does not arise.

(d) Some measures have been pro-
posed in the budget for 1968-69. The
position is under constant review of
Government and appropriate action will
be taken as and when considered
necessary.

BAN ON IMPORTs OF PETROLEUM
JELLIES

*857. SHRI MADHU LIMAYE:
Will ¢the Minister of COMMERCE be
pleased to state :

(a) whether it is a fact that Petro-
leum Jellies conforming to B.P. and 1.P.
standards are being manufactured in
India;

(b) whether Government imposed a
ban on the imports of these products in
1966;

(c) if so, whether this ban is still in
force;

(d) whether Government's attention
has been drawn to the licences issued to
some parties in violation of this import
prohibition; v

(e) if so, the names of these parties;
and

(f) the loss of foreign exchange in-
volved ?

THE DEPUTY-MINISTER IN THE
MINISTRY OF COMMERCE (SHRI

MOHD. SHAFI QURESHI): (a)
to (c¢). Yes, Sir.
(d) to (f). The matter is being exa-

mined in consultation with the Ministry
of Petroleum and Chemicals and a
statement will be placed on the Table
of the House.

SMALL CAR PROJECT

*858. DR, KARNI SINGH: Wil
the Minister of INDUSTRIAL DEVE-
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LOPMENT AND COMPANY AF-
FAIRS be pleased to state :

(a) the.stage at which the matter
with regard to the small car project
stands at present;

(b) whether it is a fact that against
the original estimate of the end price of
the car at Rs. 5,000/-, it is now quoted
at Rs, 12,000/-; and

(c) whether this price is justified and
whether it will be in the easy reach of
the common man for whose benefit this
project was said to be mooted ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED) :

(a) The subject is stil under discus-
sion with the Planning Commission.

(b) In 1961, the Expert Committee
had expressed the view that it was pos-
sible to produce a car at about Rs.
5.100/- ex-factory at a level of produc-
tion of 50,000 cars per annum and the
prevailing levels of prices of raw mate-
rials, components etc. The ex-factory
prices quoted in the proposals now re-
ceived for consideration range from
Rs. 6,500/- to Rs. 9,000/-.

(c) The above prices arc only esti-
mates and their reasonableness can be
judged only after full details regarding
the manufacturing costs are worked out.
While the above estimated ex-factory
prices are considerably below the cor-
responding figures for the cars now in
production, the market prospects of the
new car will be clear only when the
final figures are worked out.

ExXPANSION OF DURGAPUR STEEL PLANT

*859. SHRI JYOTIRMOY BASU:
Will the Minister of STEEL, MINES
AND METALS be pleased to state :

(a) whether his attention has been
drawn to the statement made to the
Economic Times of Bombay on the 27th
February, 1968 with regard to the ex-
pansion of Durgapur Steel Plant; and

(b) the reasons for not accepting the
offer of the British Chancellor of the
Exchequer regarding the 70 million cre-
(]!’ill to undertake the expansion of the

ant ? ) ¢
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THE MINISTER OF STEEL,
MINES AND METALS (DR.
CHANNA REDDY) : (a) Yes, Sir.

(b) The question of external assist-
ance for Durgapur Expansion beyond
1.6 million tonne stage did not arise
since it was decided to postpone the ex-
pansion in view of the slower growth
than anticipated in the demand for Steel
and in particular for flat products, the
estimated cost of the project and its
foreign cxchange component being in
excess of available resources, and the
prior need of attaining normal produc-
tion at the 1 million ton plant and 1.6
million tonnes expansion stage.

TALCHER INDUSTRIAL COMPLEX PROJECT

*860. SHRI S. KUNDU : Will the
Minister of STEEL, MINES AND
METALS bc pleased to state :

(a) whether the Talcher Industrial
Complex Project was processed by the
Appraisal Committee of the Planning
Commission; and

(b) if so, the main features of the
report of the Appraisal Committee of
the Planning Commission regarding the
soundness of the project ?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL, MINES
AND METALS (SHR1 P. C. SETHI) :

(a) In a meeting held: in the Planning
Commission in April 1965 in was, inter
alia, decided that the capital cost esti-
mates and financial aspects of the
Talcher Industrial Complex required
further examination. Accordingly, a
team comprising of officials of the
Government of India and the Fertilizer
Corporation of India visited Bhubane-
swar in May 1965 and examined the
project estimates in consultation with the
Technical Officers of the Industrial
Development Corporation of Orissa Ltd;

(b) In the report submitted, the:
Appraisal Team came to the conclusion:
that the economic viability of the pro-
ject will depend on the prices assumed:
of the finished products i.e. urea and
pig iron; an aspect which will need_to
be looked into by the sanctioning:
authority.





